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(iii) Statement giving reasons for the 
delay in laying the papers mentioned 
at (i) above. [Plated in Library, See 
No. LT-1124/90 for (i) to (iii)]. 

II. A copy each (in English and 
Hindi) of the following Noti 
fications of the Ministry of Hu 
man Resource Development un 
der section 28 of the University 
Grants Commission Act, 1956 ; — 

(i) G.S.R. No. 885 dated 2nd December, 
1989 publishing the University 
Grants Commission (Recruitment) 
Amendment Rules, 1989. 

<ii) G.S.R. No. 886 dated 2nd December, 
1989, publishing the University 
Grants Commission (Terms and 
Conditions of Service of Employees) 
Amendment Rules,  1989. 

(iii) G.S.R. No. 887 dated 2nd December, 
1989, publishing the University 
Grants Commission (Recruitment) 
Amendment Rules, 1989. 

(iv) G.S.R. No. 888 dated 1st December, 
1989, publishing the Univers'ty 
Grants Commission 
(Disqualification, Retirement and 
Conditions of Service of Members) 
Amendment Rules, 1989. 

III. A copy each (in English and 
Hindi) of the following Notirica- 
tions of the Ministry of Human 
Resource Development (Depart 
ment of Education). 

(i) S.O. No. 393(E) dated 31st May, 
1989, notifying the appointment of 
some members to the University 
Grants Commission for a term of 
three years. 

(ii) S.O. No. 640(E) dated 11th August, 
1989, notifying the appointment   of  
(appointing) 

Shri K. P. Geethakrishnan, Secretary 
(Expenditure} in the Ministry of 
.Finance to be a Member of the 
University Gra-' nts Commission for a 
term of three years. [Placed in Library 
See No. LT-] 125/90 for II and III] 

Report and Accounts (1985-86 and 
1986-87) of the Rajasthan State Agro 
Industries Corporation Limited, Jaipur 
and related papers. 

 




